
OFFICE OF THE PR[NCIPAL DISTRiCT & SESSIONS JUDGE CUM SPL. JUDGE
(PC-ACT) CBIJ ROUSE AVENUE DISTRICT COURT, NEW DELHI,

ORDER

The following transfers and postings are hereby made in official exigency with immediate effect :_

S.N. Name of Officials From To

c

Chander Mohan) POLC, RADC, New IAjay God, POIT, RADC, New Delhi
e i

C

Md. FarTukh, Spl. Judge (PC Act), CBI, IChander Mohan, POLC, RADC.. New

FRADC, New Delhi. IDelhi

PlNlohanp POLC) RADC, New Delhi. IpoIT, RADC, New Delhi. ' '

r
IEC : 70537016

ma
rEC: 90504
Parvesh Kumar
FEc: 90561

1

Mohan, POLC, RADC, New Delhi. IpoIT, RADC, New Demi. ’ 'I
IEc: 65979214

Po

POLC, New Delhi. IRADC.J New Delhi. - ' ' '
ra

EC:87842817
r
IRADC, New Delhi.

a

IEc: 81897782/3115

o li.
Wdge (PC Act) CBI, RADC, Mew Delhi

I
IEc: 3265

1 SpI.

;HgnRelpEepe (pc Act) CBI' IJudge(PC Act), CBI, RADC,R'w D'Ih i.
o9 a

fEC: 97148329
o

Parveen, Spl. Judge (PC Act) CBI,
RADC, New Delhi.

Ton-.Eompnance of the order or proceeding on leave immediately shan be considered as deHberate

insubordination and appr')pdate disdpUnary action shall be h,Hated against the oyMI ,s per ,ules.

District & Sessions J

Delhi
092, .Sb?'P' Principal

Spl. Judge (PC-Act) CBI, RADCJ Nl

No.:J83 V -/8 PD 27/P&T/Adm11/RAD(_/2023
Dated, Delhi be a 1 IB IB

Copy forwarded for infonnadon and necessary action to :

1.
2.
3.

4.

5.

6.

7.

8.

9.

10.

;h: :lPg:jDj:rElstL:t:Ti:TiJzuat: ST::?Iii:Fzad Coun’Delhi'
!he Administrative Officer (JI Admn. I, II & m Central District, Tis Hazari Courts, Delhi
The Reader to the concerned Courts.
The concerned officials.
The PS to the undersigned.
The Dealing Official, Leave Seat, RADc-'. Delhi.

The Branch in
The Dealing
The Dealing Official T&P –1, II &

„M;TPrincipal
Spl. Judge (PC-Act) CBI, MDC,i New Delhi


